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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
 PRINCIPAL BENCH  

NEW DELHI 
 
      Contempt Petition No. 113/2020 

in 
 Original Application.No. 115/2020  
This the  7th day of August, 2020 

 
THE HON’BLE MR. JUSTICE L.NARASIMHA REDDY, CHAIRMAN 
THE HON’BLE  MOHD. JAMSHED, ADMINISTRATIVE MEMBER 

   

1. Shri Laxmikant Gaur, 
  Retd. Staff Welfare Inspector, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = C/o. Shri Mukesh  Sharma, 
  Karawal Nagar, 
  Prem Gali Mangal Bazar, 
  Delhi. 
 
2. Shri Rambaboo Chaturvedi, 
  Retd. Chief Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = H. No. 75 A Ext No. 1-C, Dagda Road, 
  Nangloi, Delhi – 110 041. 
 
3. Shri Surendra Mohan, 
  Retd. Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = C/o. Santosh Kumar Verma, B-75 
  Sector-I, Rohini, Avantika, New Delhi. 
 
4. Shri Rakesh Kumar Dixit, 
  Retd. Mail/Exp Guard, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  H. No. 380-C, Block Gali No. 16, 
  Bhajan pura, Delhi-110 053. 
 
5. Shri Deoraj, 
  Retd. E S M, 
  Under Divisional Railway Manager, 
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  Office KOTA, West Central Railway, 
  H. No. 124, Ashok Nagar, Mayur Vihar, 
  New Delhi. 
 
6. Shri Brjraj Singh, 
  Retd. Senior Section Engineer, 
   (P/Way), 
  Under Divisional Railway Manager, Kota,  
  H. No. 246, Sector-1 Mayur Vihar 
  New Delhi. 
 
7. Shri Mustakim Khan, 
  Retd. As Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = B-75, Sector-I, 
  Rohini, Avantika, New Delhi. 
 
8. Shri Khurshid Ahemad, 
  Retd. As Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = 85, Sector-ii, Vasundhara, 
  New Delhi. 
 
9. Shri Shekher Ghosh, 
  Retd. As Senior Clerk, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = C-3, Pratik Appt. 
  Paschim Puri, New Delhi. 
 
10. Shri Ramesh Kumar Saxena, 
  Retd. As Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = C/o. Dinesh Verma 
  C-207 Gandhi Vihar, Delhi – 9. 
 
11. Shri Ram Singh Rathore, 
  Retd. Senior Section Engineer, (P/Way) 
  Under Divisional Railway Manager Kota,  
  R/o. = 103 Pragati Appt, Vasundhara Enclave, 
  New Delhi. 
 



                                                                               3                                                           CP No.113/2020   
 

 
12. Shri Latoor Singh, 
  Retd. As Senior Technician (Weld) 
  Under Divisional Railway Manager Kota,  
  R/o. = CZ-96, Block III  
  Uttam Nagar, 
  New Delhi. 
 
13. Shri Prabhu Lal Meena, 
  Retd. Chief Office Superintendent, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = H. No. 78-A, Ext No. 1-C, Nangloi, 
  Delhi – 110 041. 
 
14. Shri Mahendra Kumar Gupta, 
  Retd. Mail/Exp Guard, 
  Under Divisional Railway Manager, 
  Office KOTA, West Central Railway, 
  R/o. = H. No. WB 158, D Block Uttam Nagar, 
  New Delhi. 
 
15. Shri P. L. Jaiswal, 
  Retd. Junior Engineer (Maint.)  
  Under Divisional Railway Manager, 
  Bhopal, West Central Railway 
  R/o. = E-137, II Floor, Deepak Niwas, 
  Pritam Pura, New Delhi. 
 
 
16. Shri Bhoore Lal, 
  Retd. Dy. Chief Engineer/Bridge, 
  Under Head Quarter Office, Allahabad,  
  North Central Railway, 
  R/o. = A/1/601 Rail Kunj Appt., Plot B- 
  S/7, Sector – 3, Vasundhara, Ghaziabad. 
 
17. Shri Suraj Singh Yadav, 
  Retd. As Chief Office Superintendent, 
  Under Chief Administrative  
  Officer/Construction, Jaipur, 
  West Central Railway, 
  R/o. :-C/o. KVS Yadav C-18 Hari Nagar, 
  Badarpur, New Delhi. 
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18. Shri Kishan Lal Sain, 
  Retd. As Typist Supdt.,  
  Under Chief Administrative, 
  Officer/Construction, Jaipur,  
  West Central Railway, 
  R/o. = C/o. V. K. Verma 
  F-18, Hari Nagar Badarpur, 

New Delhi.                 ....Applicants 
 

(By Advocate : Mr. M. S. Reen) 
 

Versus 
 

Ministry of Railway & Others : through  
 

1.  Shri Vinod Kumar Yadav 
  The Secretary, 
  Ministry of Railways, 
     Railway Board, Rail Bhawan, New Delhi. 
 
2. Shri Rajeev Choudhary 

The General Manager, 
North Central Railway 
Subedar Ganj,  
Allahabad (U.P.). 
 

3. Shri Shailendar Kumar Singh 
General Manager, 
West Central Railway, 
Jabalpur. 
 

4. Shri Pankaj Sharma 
The Divisional Railway Manager, 

   West Central Railway, 
   Kota Division, Kota (Rajasthan). 
 

5. Shri Anand Prakash, 
General Manager, 
North Western Railway, 
Jaipur 
 

6.  Shri Chauthe Lal Meena, 
   The Chief Administrative Officer, 
   North Western Railway, 

 Construction,  
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 Station Road,  
 Jaipur (Rajasthan). 
 

7. Shri Uday Borwanker, 
The Divisional Railway Manager, 
West Central Railway, 
Bhopal.      … Respondents  

 

(By Advocate : Mr. K. K. Sharma  ) 
   

 
---- 
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ORAL ORDER 
 

{As per Hon’ble Mr. Justice L Narasimha Reddy, 
Chairman} 

 

---- 

        The applicants filed OA No. 115/2020 complaining that 

they are not extended the increment, which became due on 

first July 2020 on the ground that they have retired on 

30.06.2020. The OA was disposed of on 28.01.2020 directing 

the respondents to pass a speaking order, in the light of 

Judgment of Hon’ble Supreme Court in Review Petition No. 

1731 of 2019 dated 08.08.2019. This CP is filed alleging that 

the respondents did not implement the directions issued in 

the OA.  

2. Heard Sh. Manjeet Singh Reen, learned counsel for the 

applicants and Sh. Krishna Kant Sharma, learned counsel for 

the respondents. 

3. The notice was issued on 03.07.2020. Today learned 

counsel for the respondents brought to our notice a detailed 

order dated 04.07.2020 the claim of the applicant was 

rejected. 

4. It is true that there are several respondents in the OA. 

Since one of the respondents already take a stand, it is better 



                                                                               7                                                           CP No.113/2020   
 

that the applicants decide whether or not to challenge the 

order of rejection.  

5. The Contempt Petition is accordingly closed, leaving it 

open to the applicants to pursue the remedies. 

 

 
(Mohd. Jamshed)         (Justice L. Narasimha Reddy) 
MEMBER (A)           CHAIRMAN    
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